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5. ot U= EY. TATET THE qav T

6. ot T g TeT T

7. ot st oy g Ud TgahTiar 7l

8. ofT ST STaRTer AT TR U GRETE FEAT0T T9T THET Ud I94F HT

9. fY feraers i =t T wd e Fearor qurm g faw W

10. et Rt Harer fa ud wide w1 WA

11 T, AN STALHT RS

12. ofT WeATEY AT ATATHA ST g F /AT S Fawga /et

13. |t Fw e AT ST IR HAT

14. AT gz T4 fover #=1

15. ot Stra= T AT q&H, T 3T TeaH IH 7A1

16. #ft Tefte 399 g 3% @ g GHATIAAT TS UF Hoed T, TYATAT e ST JAT

17. =t IF T AT =T UF AT §=t

18. T fhserg TR ATg LIUESEEICE R E

19. fT U A SASITT ATAAT % HAT

20. T srfeaet oo VT, GAAT TF THTLOT TAT ZTeAFETI01 3 FAAT
RIGUNEARCE

21. T v TT=d T, A AT TAATY TR 730

22. STt STerqoTT 2t AT e a1 faehre waAT

23. | i A RS LT FE T FTEHETT F HAT

24. 1. AEE HETEAT qH UF TS UF AT HIAHA U G T

25. | =t R aHE G THERTOT IR /AT

26. | =t ooz e AT & SRR T et s woes, T 9o
(FFT THAT)|
TETAHAT FATAT, FIHF, AF (FEAT AT Gore,
AT HS1 (AT, safier f@emr § s §41

27. AT g™ ITH ST T &1 JoATT § 157 /AT
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ey, Ersvaus, Tdhuas
ATETH (HATE)

28. ot giarer A fHg TS AT % ITHATI
29. rgia off (FaTHET) UH. oqege | e Y& F asaare
TSI
30. | uEfire . Sreft
freftuees,  TAUHTE,  ATEUHT, | SEHT AT e § ST
T, FTHTH (FATfAT)
31. Y TEHT THIE AHATH HEH & TSTITA
32. AT S TgFg @ g % TrsaaTe
33. |t T RS % T
34. ofT =T 3T A ST 6 TSAT
35. T e T gt = J=9r & TsaaTe
36. ofT AT FATL AT AREE % ST
37. CIRIE IR IR E TS FTA F ST
38. ofY ez AT TETE % TSI
39. | =1 WINTE FIAAATE A HET TI9T F ST
40. T €. 4. TTemF HETY % ST
41. T TSI FHTL HoeT HIOMT % ST
42. ft #r o=, AT THTAT o TSTITA
43, ST (3T.) o Far g TSI % ST
RIETLs L Lt b A EL L
(FraTf)
44. AT g arg Fawafa AT F TsaaT
45, T ghrwrs: e anre TTSTEAT & TSAITe
46. T s.uA. T THAATS & AT
47. T ooy <= T SEMICIERISRRIE
48, T % AT g T o BT % TS
49. Aftede S AT g TG & TSTIT
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50. | =t @A AT A TFEH T F ST
51. AT AT <5aTg AT AT, 3T e

52. T 99T =g HETHAT, STRUTHA Ta9T
53. ot fRva fawar v T, 8

54. | =t Fcfer g qeraHT, fagw

55. ofY froop 2= AT HETHAT, SRR

56. ofY I e AT, [T

57. T qataar g 99 Hewal, A= qaer
58. | =Y gHT HAA WA, ARET

59. | =Y o s AT, F A

60. ot WgT aea AT, AT TR9T

61. | =¥ 3w wewEw EauAT, HETy

62. | =T FHAIS FRHA FIAAT WA, THTAT

63. T ot 7, ATergRHT qegwal, st

64. T /g =7 ATHT HEAw=T, Afeem

65. T ST AT 9T AT, TS

66. =T, Ao d1gT qwaT, AT

67. T TH.%. TerieT HAWAT, THAATS

68. T STTHAT T Tt HETHAT, deTTHT

69. ofT g g el HEAHAT, ITEE

70. AT AHAT TSI HEwAT, T e
71. ot ga=Ty g 99 992 g3

72. ot TH. FFAT ATIE AT & a9 TP
73. =Y ATAFET SrATOR AT F qATA IT TLTTHA
74. | =1 EA. HHATIA CIEC I

75. =1, I, e TETAHAT & Y@ qi=a
76. ofY e wred e |t=a

77. RIEDESIS| F=ra, TEAT TF TH
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78. o7 foreg AT T, AT w1

79. Y fae srrare qf=a, g5

80. T FET FATC q=T TATd TIET - ATHTAT

81. ofT T J=1 qATH SITETET - AHTAT

82. T U= 3. T AT o qaId T =TT Ter

83. | et AT 3 w3 BRAERTE % qaqd AT

84. ofF ST 79 AT & Aqd a5 Ud HgrdT Teqs
85. ft s7emra T Tf=ra |, uastrar e st

86. AT et e AU Jae Aaers®- O Td Y 9 A
87. Y T 15 Feg HTATTST FRFAT ST SiFeT

88. TTaTeTH AT HEr AT TSI

89. AT THAR[TIH AT FATA ST WSS9 & areae

90. | g AT Y AT FTIFHAT

91. | TTRET ISTEAT AFoAT Fg AT TATTT, ATE TS FG T TASATA A ta=rmers
92. AT gz g e, ATGA ATLA T TAATHT FHedTT STAH
93. AT TN FATAT AHE HTATIS FTAFAT

94.

=T, TTHETH TTHTSH ST

FAIT, . AT FTHL A0 (a5 feata=rreT

95. AT I s AT Frdehd

96. T TREATEE Tt ars ATATI HTAHAT

97. AT FOH 31T FATT, MR & TS [t

98. =t. fafas st RIEE RS

929. ATAAT T I T rfeaTT ot Faws

100. | =T =TT HTHTISTR Al

101. | =fret s wfom SRRl

102. | = faefi foeft CEIE]

103. | =¥ wary fat CEIE]

104. | ff HeET AT TH.A=AT FATT, TEET J=1 S ferafaeme, adar

105.

AT e AT H=T

GECED
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106. | 7=t (o) sreTfeere AT KICED

107. | =T, T9 &7 ¥ =, T AT A ECay

108. | =t faeme ft. wRaeTer ERINEI]

109. | =T arfer ST FFfa EEETES

110. | =fweft gwT aoeT IcED

111, | =t T AT gEeAt EIREEIEEICIRIE S L
112, | = Teord = [EEIE])

113, | =fr Sifver ot CEIET

114. | =TeT THET ATEATIeHe [&- AN T8
115. | 9747 SHATHEEAT AT T[=

116. | F& ST ATEATICHF T

117. | =t. Gfe=ame st AESHTUAHIT F qaeT = UF T@F
118. | oft warir He=T CEIET

TH TP &G 600 qATT 1 Afqer Remgamr grm:

oA g7 #1504t St % THoiaa & o S FEEwarar atga Aaai/AseTg, wrawd
FIAIET FHLAT TAT TN TR TF AREL Y& HEAT|
THATIE % g HUHH & (o0 AT @l 9 [=or o7 afffa i e 9w a9 grn
FATTIAT g A= AT SITUAT ST FqdT e, [Haer ua Siearst & qegeiT grm

HHT 74T, GIFd a9
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MINISTRY OF CULTURE
(C&M)
NOTIFICATION
New Delhi, the 23rd August, 2025

F.No. CM-21/21/2025-C&M.—To commemorate the 150" Birth Anniversary of Birsa Munda, the Competent
Authority has approved the constitution of a High Level Committee. The composition of the High Level Committee is

as under :-

Sl. Name Designation
No.
hairman
1 Shri Narendra Modi Hon’ble Prime Minister of India
Members
2. Smt. Pratibha Devi Singh Patil Former President of India
3. Shri Ram Nath Kovind Former President of India
4. Shri Om Birla Hon’ble Speaker of Lok Sabha
5. Shri H. D. Deve Gowda Member of Parliament
6. Shri Raj Nath Singh Minister of Defence
7. Shri Amit Shah Minister of Home Affairs and Cooperation
8. Shri Jagat Prakash Nadda Minister of Health and Family Welfare &
Chemicals and Fertilizers
9. Shri Shivraj Singh Chouhan Minister of Agriculture and Farmers Welfare & Rural
Development
10. Smt. Nirmala Sitharaman Minister of Finance & Corporate Affairs
11. Dr. Subrahmanyam Jaishankar Minister of External Affairs
12. Shri Manohar Lal Minister of Housing and Urban Affairs; and
Minister of Power
13. Shri Piyush Goyal Minister of Commerce and Industry
14. Shri Dharmendra Pradhan Minister of Education
15. Shri Jitan Ram Manjhi Minister of Micro, Small and Medium Enterprises
16. Shri Rajiv Ranjan Singh alias Lalan Minister of Panchayati Raj & Fisheries, Animal Husbandry
Singh and Dairying
17. Dr. Virendra Kumar Minister of Social Justice and Empowerment.
18. Shri Kinjarapu Rammohan Naidu Minister of Civil Aviation
19. Shri Jual Oram Minister of Tribal Affairs
20. Shri Ashwini Vaishnaw Minister of Railways, Information and Broadcasting &
Electronics and Information Technology
21. Shri Bhupender Yadav Minister of Environment, Forest and Climate Change.
22. Smt. Annpurna Devi Minister of Women and Child Development
23. Shri Kiren Rijiju Minister of Parliamentary Affairs & Minority Affairs
24, Dr. Mansukh Mandaviya Minister of Labour and Employment & Youth Affairs and
Sports
25. Shri Chirag Paswan Minister of Food Processing Industries
26. Dr. Jitendra Singh Minister of State (Independent Charge) of the Ministry of
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Science and Technology,
Ministry of Earth Sciences;

Minister of State in the Prime Minister’s Office, Ministry of
Personnel, Public

Grievances and Pensions, Department of Atomic Energy &
Department of Space.

27. Shri Durgadas Uikey Minister of State in the Ministry of Tribal Affairs
28. Shri Harivansh Narayan Singh Deputy Chairman of the Rajya Sabha
29. Shri Justice (Retd.) S. Abdul Nazeer Governor of Andhra Pradesh
30. Admiral D K Joshi
PVSM, AVSM, YSM, NM, VSM Lt. Governor of Andaman and Nicobar
(Retd.)
31. Shri Lakshman Prasad Acharya Governor of Assam
32. Shri Arif Mohammed Khan Governor of Bihar
33. Shri Ramen Deka Governor of Chhattisgarh
34. Shri Acharya Dev Vrat Governor of Gujarat
35. Shri Shiv Pratap Shukla Governor of Himachal Pradesh
36. Shri Santosh Kumar Gangwar Governor of Jharkhand
37. Shri Rajendra Vishwanath Arlekar Governor of Kerala
38. Shri Kavinder Gupta Lt. Governor of Ladakh
39. Shri Mangubhai Chhaganbhai Governor of Madhya Pradesh
Patel
40. Shri C.P. Radhakrishnan Governor of Maharashtra
41. Shri Ajay Kumar Bhalla Governor of Manipur
42. Shri C. H. Vijayashankar Governor of Meghalya
43, Gen. (Dr) Vijay Kumar Singh Governor of Mizoram
PVSM, AVSM, YSM (Retd.)
44, Shri Hari Babu Kambhampati Governor of Odisha
45, Shri Haribhau Kisanrao Bagde Governor of Rajasthan
46. Shri R. N. Ravi Governor of Tamil Nadu
47. Shri Jishnu Dev Varma Governor of Telangana
48. Shri Indra Sena Reddy Nallu Governor of Tripura
49, Lt. Gen. Gurmit Singh Governor of Uttarakhand
PVSM, UYSM, AVSM VSM (Retd.)
50. Dr.C.V. AnandaBose Governor of West Bengal

51.

Shri Nara Chandrababu Naidu

Chief Minister, Andhra Pradesh
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52. Shri Pema Khandu Chief Minister Arunachal Pradesh

53. Shri Himanta Biswa Sarma Chief Minister, Assam

54. Shri Nitish Kumar Chief Minister, Bihar

55. Shri Vishnu Deo Sai Chief Minister, Chhattisgarh

56. Shri Bhupendra Patel Chief Minister, Gujarat

57. Shri Sukhvinder Singh Sukhu Chief Minister, Himachal Pradesh

58. Shri Hemant Soren Chief Minister, Jharkhand

59. Shri Pinarayi Vijayan Chief Minister, Kerala

60. Shri Mohan Yadav Chief Minister, Madhya Pradesh

61. Shri Devendra Fadnavis Chief Minister, Maharashtra

62. Shri Conrad Kongkal Sangma Chief Minister, Meghalaya

63. Shri PU Lalduhoma Chief Minister, Mizoram

64. Shri Mohan Charan Majhi Chief Minister, Odisha

65. Shri Bhajan Lal Sharma Chief Minister, Rajasthan

66. Dr. Manik Saha Chief Minister, Tripura

67. Shri M K Stalin Chief Minister, Tamil Nadu

68. Shri Anumula Revanth Reddy Chief Minister, Telangana

69. Shri Pushkar Singh Dhami Chief Minister, Uttarakhand

70. Km. Mamata Banerjee Chief Minister, West Bengal

71. Shri Satnam Singh Sandhu Member of Parliament

72. Shri M Venkaiah Naidu Former Vice President of India

73. Shri L K Advani Former Deputy Prime Minister of India

74. Dr. T.V.Somanathan Cabinet Secretary

75. Dr. P.K.Mishra Principal Secretary to PM

76. Shri Govind Mohan Home Secretary

77. Shri Sanjay Jaju Secretary - Information and Broadcasting

78. Shri. Vibhu Nayar Secretary - Tribal Affairs

79. Shri Vivek Aggarwal Secretary - Culture

80. Shri Basanta Kumar Panda Former Member - Lok Sabha

81. Shri Kariya Munda Former Deputy Speaker - Lok Sabha

82. Shri N. V. Ramana Former Chief Justice of India

83. Smt Anusuiya Uikey Former Governor of Manipur and Chhattisgarh

84. Shri G. C. Murmu Former Comptroller and Auditor General of India

85. Shri Ashok Bhagat Secretary - NGO Vikas Bharti

86. Smt Alka Mittal Former Managing Director- Oil and Natural Gas
Corporation

87. Shri. Ravindra Kolhe Social Activist and Doctor

88. Shantaram Budna Siddi Eminent Politician
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89. Shri. Subrahmanya Bharati Konale Chairman Biskurom Foundation
90. Ms. Chami Murmu Environmental Activist
91. Prof. Tejasvi Venkappa Kattimani Vice Chancellor -
Central Tribal University of Andhra Pradesh
92. Shri. Satyendra Singh President - Akhil Bharatiya Vanvasi Kalyan Ashram
93. Shri Prakash Baba Amte Social Activist
94. Dr. Ramdas Gomaji Atram Vice Chancellor -
Dr. B.R. Ambedkar University of Social Sciences
95. Ms. Neidonuo Angami Social Activist
96. Gamit Ramilaben Raysingbhai Social Activist
97. Shri K.S. Thakur Vice Chancellor - Govind Guru Tribal University
98. Dr. Bipin Jojo Professor - Centre for Social Justice and Governance
99. Smt. Yanung Jamoh Lego Tribal medicinal expert
100. Shri Sangthankima Social Activist
101. Smt. Jaskaur Meena Political Leader
102. Shri Dilip Tirkey Sportsperson
103. Shri Prabodh Tirkey Sportsperson
104. Shri Madhukar Bhai S.Padvi Vice Chancellor, Birsa Munda Tribal University, Narmada
105. Shri Satya Narayan Munda Author
106. Padma Shri (Prof.) Badaplin War Author
107. Dr. Abhay Bang and Dr. Rani Bang Doctors
108. Shri Vishad P. Mafatlal Industrialist
100. Shri Shashi Shekhar Vempati Journalist
110. Smt. Damayanti Besra Author
111 Shri Yazdi Maneksha Italia Renowned Microbiologist
112. Shri Tarundeep Rai Sportsperson
113. Ms. Deepika Kumari Sportsperson
114. Baba Ramdev Spiritual Leader- Yog Guru
115. Mata Amritanandamayi Spiritual Leader
116. Sister Jayanti Spiritual Leader
117. Dr. Sachchidanand Joshi Member Secretary IGNCA and Author
118. Ms. Bhabani Munda Sportsperson

The mandate of the National Level Committee will be as under:

i.  Approve policies/plans, programmes and supervise and guide the commemoration of the 150th Birth
Anniversary of Birsa Munda including preparatory activities.

ii. Decide on the board dates for the detailed programme of celebration. The recommendations of the Committee
will be considered by the Government for implementation, subject to extant Rules, instructions and practices.

SAMAR NANDA, Jt. Secy.
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